
193 JVritten Amwers VAiSA H 15, 1905 (SAKA) 194 

1~()rU1ution of All Indi He..ltb ervice for 
Doctors 

10276. SHRI l A WAL KISHOR ~ 
SHARMA: Will the Minister of HEALTH 
AND FAMILY WELF AR b~ plea. ed t 
. tate : 

(a) whether there i. any propo al under 
consideration of the Government for the 
formation of All India Health Service '0 
that the services of doctors are ulili , ed 
throughout the country: 

• 

(b) if so. t.he salient fcatu!" '. thereof: and 

(c) if not. what arc the rea on thereof 
and diffi ulti\!s in f\)fmillg stich an All Jndiu 
Service? 

TH D PUTY MI , TSTER IN TH 
MINISTRY OF H ALTH AND FAMILY 
WELFAR (KUMARI KUMUDBEN M . 
JOSHI) : (<1) t (c) The lndian Me::J ical and 
Health Service was con tiluted with effect 
from the 1st February. 1969. Before the cadre 
of tht.: ~ervicc could be constituted in variou 
states and the initial recruitment thereto 
could be takcn in hand, some State Govern-
ment withdrew their earlier con cnt to parti-
cipate in the Service. In March ] 978, the 
then Government de idcd that the question of 
con:,.;tituting the cadres of the service hould 
not be pursued. The po ition has since been 
reviewed. The process of informal con uJ-
tations with the State Govcrnmen1s i conti-
nuing and the final decision regarding re-
con titllti n of the . crvice will be takcn 
when their views bee ine availabh;, 

C ircul:u na it Around Altmcdaha d 

.10277. SHRI MOHAN LAL PAT L : 
Will the Minister of RAfLWAY be plea . ed 
to ~latc : 

(a)' whether there is any plan to c n-
·truct circular rail around Ahmedabad' and 

(b) if , the progr ss made in thi 
regard 1 

THE MIL 1ST R O' RJ II. VS 
(SHRI A.B.A. GHANT KH CHOU-
DHUR Yt : (a) and (b) No. However, a feasi-

i1ity survey at the in lance "nd cost of 
Ahmedabad Urban Development Authority 
and Ahmedabad Municipal Corporation j 
in PI' gre. s. The survey i - e p cted to be 
completed and final report prepared by 
December 1983 . Copies of the report wiU be 
. unmitted to Ahmedabad Urban DeveJo -
ment Authorj ,y and Gujarat G vernment. 

Undertaking thi s :lIrvcy doc not 
construe tha the con truction will be taken 
up as n normal Railway project. M~tropo

litan Tran pon Project are taken up only 
jf the 'chcmes are cleared and funds for the 
projects provided by the Planning COmJl1i • 
. ion . Railwav only act a. agency for exe-
cution for uch works. 

Amoflnl Sp~nt Under ocio Economic 
Programme ill Guj:u:H 

10278 . SHRI MOHA LAL PAT L : 
Will the Mini ter of SOCIAL W LFAR 
be plea ed to refer to the reply given to 
Un , t~rrcd Que tion No. 657 on 7 October, 
1982 regarding Amount earmark d for 
variou. employment schemes for women 
and phy ically handicapped unulr ocio-
economic programme and state : 

(a) the amount spent in Gujaral out 
of the fund or R . 275.00 lakhs unu "r Socio-
.conomie Programme; and 

(b) chC'me~ for which that amount hn 
been pent '! 

TH MJNIST - R OF STAT 0 Tl 
MINI. TRJ S' OF EDU A. rON AND CUL-
TUR AND 0 JAL WELFAR (SHRI-
MATI SHEILA KAUL) : (a) An amount of 
Rs. 25 ,07, 09 was released for Gujarat during 
1982- 3 for Soci -economi' Programme. 

(b) The ehemes for which th <'mount 
ha be n pent are a iry nit: nit for 
Production of Small Indu tries Item like, 
Papad , Soap: Ma ala, Chilly powd r , and 
Printing Book-binding etc. 




